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IN THE HIGH COURT OF ANDHRA PRADESH AT AMARAVATI
SUNDAY, THE ELEVENTH DAY OF APRIL, TWO THOUSAND AND TWENTY ONE
:PRESENT:
THE HONOURABLE SRI JUSTICE M. VENKATA RAMANA;

I.A. No. 1 of 2021
IN
W.P.(SR) No. 11938 of 2021

Between :-

Bommidi Ramesh, S/0. Bommidi Appalanaidu, aged 43 years,
R/0. D.No. 58-25-4, Gavaraveedhi, Near GVMC School,
Butchirajupalem, Gopalapatnam (Rural), Visakhapatnam.

...Petitioner
(Petitioner in W.P(SR).No. 11938 OF 2021
on the file of High Court)

AND
Pradesh, Rep. by its Principal Secretary,
tration & Urban Development (M) Department,
pudi, Amaravati, Andhra Pradesh.
patnam Municipal Corporation, Rep. by its Commissioner,

Zone-1V, (New Zone-VIll), GVMC, Visakhapatnam.
visor, Zone-VI, GVMC, Visakhapanam.
...Respondents
(Respondents in-do-)
: Ms. S. PRANATHI
No. 1 :G.P. FOR MUNICIPAL ADMINISTRATION
it Nos.2to4 : SRIS. LAKSHMI NARAYANA REDDY-SC

151 CPC praying that in the circumstances stated in the
/.P., the High Court may be pleased to direct the
the possession and enjoyment of the petitioner

building bearing D.No0.4-190, Vidya Nagar,
m, pending disposal of W.P(SR). No. 11938 of

le of notice to the Respondents herein to show
-should not be complied with, made the following
e deemed to be the receipt of notice in the

f continuous Holidays from 10.4.2021 to

not interfere with the possession and

etitioner viz., the building bearing

Village, Visakhapatnam either by

In the meantime, the petitioner is
erty.










